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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 52 OF 2026

IN THE MATTER OF:

News Item Tilted “Noida CEO Removed CM Orders SIT

probe into techie’s Drowning” appearing in The Times of India
Dated-20.01.2026

REPLY ON BEHALF OF RESPONDENT NO.-2, UTTAR
PRADESH POLLUTION CONTROL BOARD

|, Vikas Mishra, aged about 45 years, S/o Shri Ganga Sharan
Misra, presently posted as Regional Officer, U.P. Pollution Control
Board (hereinafter UPPCB), Greater NOIDA and Additional
Charge of Regional Office, UP Pollution Control Board, Noida, U.P.

do hereby solemnly affirm and declare as under:

1. That | in the above noted capacity am well conversant with the
facts and records of the present case and being authorized by

U.P. Pollution Control Board, am competent to swear this

affidavit.

2. That while taking suo-motu cognizance of a news report
published in The Times of India on 20" January 2026
regarding the incident, involving the death of Software
Engineer, Mr. Yuvraj Mehta, who fell into a pool of stored
water at a commercial site in Sector-150, NOIDA, this Hon'ble

Tribunal passed an order dated January 22, 2026 and

¥



impleaded the U.P. Pollution Control Board as one of the

Respondents and directed to file reply/response.

That in compliance of the said order dated 22.01.2026 present
reply is being filed.

That the incident resulting in the death of Software Engineer
Mr. Yuvraj Mehta who fell into a body of water accumulated
on a commercial site occurred at Plot No. SC-02/A-3. As per
the subsidiary letters and site plans approved by the Noida
Authority vide Letter No. Noida/Vanijya/2016/471 dated June
6, 2016, the aforementioned plot is registered in the names of
M/s Wiztown Planners Pvt. Ltd. and M/s Lotus Green
Constructions Pvt. Ltd. and covers a total area of 27,185.0
square meters. During an inspection, it was observed that
both the aforementioned plots and the adjacent Plot No. SC-
02B are currently inundated with water, resembling a lake or
pond. According to Google Maps, the area of Plot No. SC-02B
is approximately 100,000 square meters. Consequently, the
total area of the currently formed lake/pond, is approximately
1,27,000 square meters. As per Google Earth imagery, water
accumulation on the plot where the incident occurred has
been visible since November 2021 and prior to this, in June
and March of the same year, the site appeared vacant, with a

concrete raft structure visible on the land.

That during the inspection, it was observed that a storm water
drain has been constructed in Sector-150, NOIDA to facilitate
the drainage of rainwater, as well as domestic and other
effluents generated within the sector. This drain connects to

the drain of Sector-151 near the Ace Medley Mall roundabout




in Sector-150, through which the water from Sector-150's
storm water drain is intended to be discharged into the Kondli
Drain. However, the inspection revealed that the section of the
storm water drain connecting Sector-150 to Sector-151 was
clogged with silt and found to be completely blocked.
Consequently, due to the lack of an outlet, water from Sector-
150's drain has accumulated in the said plot. Storm water
drains run along three sides of the aforementioned lake and
at various points along these drains, there are breaches or
openings through which the effluent from the drains is seeping

into and accumulating within the adjacent plots.

That it is submitted that the sewer line carrying domestic
effluent generated in Sector-150 is connected to the Noida
Authority’s STP (with a capacity of 100 MLD and 50 MLD)
located in Sector-168, however, residents reported that the
sewer line is blocked and damaged at various points.
Consequently, the domestic effluent (whether treated or
untreated) discharged from the said sector is flowing into the
storm water drain. Furthermore, due to a blockage in the
storm water drain near Sector-151, this effluent is

accumulating in the drain and in the aforementioned plot.

That during the inspection, the team of the laboratory of the
Regional Office, Uttar Pradesh Pollution Control Board
collected samples of water at Plot No. SC-02/A3 which was

flowing into the stormwater drain up to two points.

That an inspection of Sector-150, Noida, was conducted by
the Regional Office of Uttar Pradesh Pollution Control Board

and during the inspection, approximately 16 projects were

\



examined. Out of the aforementioned 16 projects, occupancy
was observed in 11 projects, while no occupancy was found
in the remaining 05 projects. In the 11 projects where
occupancy was found, the installed Sewage Treatment Plants
(STPs) were inspected and samples of the generated effluent
were collected. For those projects where the STPs were found
to be non-functional during the inspection, where the collected
samples did not meet the prescribed standards, or where the
requisite consent from the Board was found to be lacking, a
report recommending action was forwarded to the Board’s
Headquarter and subsequently, Show Cause Notices have

been issued by the Board’s Headquarter, is attached as

Annexure-01

9. That in compliance of the order passed by this Hon'ble
Tribunal, the detailed inspection report of the Regional Office,

U.P. Pollution Control Board, is attached as Annexure-02.

The above reply on behalf of the Uttar Pradesh Pollution

: D NENT
VERIFICATION

Verified at NOIDA on this the ...... day of April, 2026 that the
contents of the above affidavit are true and correct to the best of

my knowledge and belief and nothing material has been concealed

therefrom.

ATTESTE

DEPONENT

MUKESH KUMAR SHARMA .
Advocate Notary

Gautam Budh Napar 7 AP R 2025 |
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T TSI/ AT /2016 / 471 faA1d6 06.06.2016 ERT fhd T FaIRTSIRIST U5
g AFRE Wdhd & ATIR Ia @IS M/s Wiztown Planners Pvt Ltd Td H0 e
M Pode=a uofdlo & 9™ A & T Sad BT Wlie URAT 27,185.0 I 2 |
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FRIeTT & SR U AT IR e TAT IHK W & a_ER H e 0
TH0HI0—02dT WR TTHE H el /AT & w9 H Ul WR_T 3T © | Ied HY &
ATAR IC 0 THOHI0—024! I &Fhel oW 1,00,000 TIHICR B | TEIAR

o # IeRd $iier /a1 &1 ol &% T 1,27,000 TIHICR & | [T
31 & AR Fled wie W Tt WRa a¥ 2021 HE IR F TR 8 W@ B,
SHY qd 718 S G A1 @rell 9 Yf IR Raft USRT 8T W& 7, e & SR
for) T wens faq 8-
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FR1eror & SR UrIT T B AFER—150 A SRATC g Adex H SIf+Id 8ve],
T 39 IYATE & MHRAT &g M arex $9 a7 37l ©, Sl WaeI—150 UF HSall
Al el Fah & U Hdei—151 & S W [l gall ©, s "em |
HFEI—150 B WH IR $1 & T BT FRAR0 $IvSell g9 # BFT 8, IR
fteror @ SR 9T AT fh WaeR—150 B FTH dIex $9 Adek—151 DI A
o 99 fed w4 g8 © a1 Ol w9 9 9 Uil T, RO HaeR—150 & $H

& O B FHRA T B9 HRO 9 $9 H ART 3 B | [ A B A Wb
H Il 9 8, Sad $H SHR—1TE &faid ©, e 719 | $9 &1 a8
ﬁ%ﬁ@%l&m%ﬁnﬁqﬁeﬁwﬁwaﬂ%—

G ‘x

HIEI—150 | AT EF dTcl TRl SHATE I AR Ag AdeI—168 H
AvsT yifdreRer & Rerfa vaodioo (&THAT 100 THOTS0SI0, 50 THOTO0SI0)
FHAFE BIFT AT BT AT IR, FaTRAA §RT AR A8 B ST8—SNE 975
g I BET S PRI N, HE Sad ¥derk W RAIRG 'Rl
(Ffgwmd / YfEqd) STAE TH d1ex §9 4 FIAIRT 81 8T 8 oI M darex
7 9 YFeR—151 & UG 9< 8 1 SUAIE ATl d & Wiie § 9osIRd & ¥aT
2, FRIeror & SR o T wIe® f=1aq 8—
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FRIeToT & 9 & BrTerd, S090 YUl HH0 9 &l YANTRIeT &l

M gRI wire o TH0dI0—02 /U3 WR Ui Sl &bl 02 fd=gall T FerHamex
S ¥ UYAIEd STl T AT UHA0T BT b fhar 12, fawetyor e § SfeatlRad
TaTed! BT faavor foraq 8—

Analysis Report of Pit, Sector- 150, Noida
Sr. Location Latitude and Sampling pH BOD COD TSS TDS TC FC
No. Longitude Date (mg/L) | (mg/L) | (mg/L) | (mg/L) | (mg/L) | (MPN/100 | (MPN/100
ml) ml)
1 Point 1 28.426127, 31.01.2026 7.16 48.0 240.0 93.0 1896.0 33000 27000
77.490700
2 Point 2 28.425164,77.4913 | 31.01.2026 7.64 44.0 256.0 108.0 2019.0 47000 33000
3 Drain 28.428363, 31.01.2026 7.44 52.0 272.0 149.0 2006.0 430000 310000
Flowing 77.488081
into Pit

e & SR WdeR—150, ACel H Red Ay vd wralkid
aRETSTRN &1 fRieror fohar T, R faavor f=raq 8-
qrferdT s0—01

S.No Project Name & Address Date of
Inspection

1 Brick Rise Developers Pvt. Ltd. Plot No-SC-02/ HI, Sector 150, Noida 29.01.2026

2 Fest Homes Developers Pvt. Ltd. (ATS Homecraft) , Plot No-SC-02/J & K, Sector-150, Noida 29.01.2026

3 Assertive Infrastructure Pvt Ltd (ATS Prestine), Plot No-SC-01/A1, Sector-150, Noida 29.01.2026

4 Wondrous Buidmart Pvt. Ltd. (Eldeco Live by the Green), Plot No-SC-02/A-09, Sector-150, Noida 29.01.2026

5 Nobility Estates Pvt. Ltd. (ATS Legrandiose), Plot No-SC-01/C-A1, Sector-150, Noida 30.01.2026

6 SAMRIDHI INFRA SQUARE PRIVATE LIMITED (Samridhi Luxuria Avenue), Plot No-SC-02D, Sector-150, | 31.01.2026
Noida

7 Ace Infracity Developers Pvt. Ltd. (Ace Golfshire), Plot No-SC-01/A-5, Sector-150, Noida 04.02.2026

8 Logix Height Pvt. Ltd. (Mahagun Medows), Plot No-SC-01/A-03, Sector-150, Noida 04.02.2026

9 ANTRIKSH GRAND VIEW (Promotor Consortium Infrastructure Pvt. Ltd.) (Antriksh Green View), Plot No- 09.02.2026
SC-01/B-3, Sector-150, Noida

10 Contend Infrastructure Pvt. Ltd. (Antriksh Golf City), Plot No-SC-01/B-2, Sector-150, Noida 09.02.2026

11 Ace Infracity Developers Pvt. Ltd. (Ace Parkway), Plot No-SC-01/B-08, Sector-150, Noida 09.02.2026

12 Landcart Builders Pvt. Ltd. (Tata Euseka Park), Plot No-SC-02/A-1, Sector-150, Noida 09.02.2026

13 Content Builders Pvt. Ltd. Plot No-SC-01/B-1, Sector-150, Noida 17.02.2026

14 LOGIX INFRA DEVELOPERS PRIVATE LIMITED (Bhutani City Center), Plot No-SC-01/B, Sector-150, 17.02.2026
Noida

15 LOGIX BUILDERS PROMOTERS PRIVATE LIMITED (Ace Medley Avenue), Plot No-SC-01/A, Sector- 17.02.2026
150, Noida

16 Ace Infracity Developers Pvt. Ltd. (Crist Promotors Pvt. Ltd.) Plot No-SC-02F, Sector-150, Noida 17.02.2026

SIRIFT 16 IRASTHRNT § I gda= § 11 gRITS68N &

iy

T | I 05 YRATSTRAT H Arerqu=dT &1 Il AT | Srergu=AT T8 Uiy S aredl
05 IRATSY fA=raq &

S.No Name & Address Date of

Inspection
1 Brick Rise Developers Pvt. Ltd. Plot No-SC-02/ HI, Sector 150, Noida 29.01.2026
2 Contend Infrastructure Pvt. Ltd. (Antriksh Golf City), Plot No-SC-01/B-2, Sector-150, Noida 09.02.2026
3 Content Builders Pvt. Ltd. Plot No-SC-01/B-1, Sector-150, Noida 17.02.2026
4 LOGIX INFRA DEVELOPERS PRIVATE LIMITED (Bhutani City Center), Plot No-SC-01/B, Sector-150, 17.02.2026

Noida

5 Ace Infracity Developers Pvt. Ltd. (Crist Promotors Pvt. Ltd.) Plot No-SC-02F, Sector-150, Noida 17.02.2026
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AR H 11 URIISTRA H AUl arft Y | RS werrfud goiow

D1 FRIET0) fhar Tar AT ST SUATE BT AT Uehtd fhar T | ST
foeaxor foetaq g
T wo—02

S.No Project Name and Address Sampling Capacity Status of Sample Taken Sampling Status of
Date of STP STP Status Result Consent
Operational/ (Yes/No) Status (Air &
non ‘Water)
operational
1 Fest Homes Developers Pvt. Ltd. | 29-01-2026 | 600 KLD Operational Yes Within Reject
(ATS Homecraft) , Plot No-SC- norms
02/J & K, Sector-150, Noida
2 Assertive Infrastructure Pvt Ltd | 29-01-2026 | 700 KLD Operational Yes Within 31-12-
(ATS Prestine), Plot No-SC- norms 2025,
01/A1, Sector-150, Noida Reject
3 Wondrous Buidmart Pvt. Ltd. | 29-01-2026 | 760 KLD Operational Yes Within 31-12-2027
(Eldeco Live by the Green), Plot norms
No-SC-02/A-09, Sector-150,
Noida
4 Nobility Estates Pvt. Ltd. (ATS | 30-01-2026 | 450 KLD Operational Yes Within Reject
Legrandiose), Plot No-SC-01/C- norms
Al, Sector-150, Noida
5 SAMRIDHI INFRA SQUARE | 31-01-2026 | 360 KLD Operational Yes Within 31-12-2027
PRIVATE LIMITED (Samridhi norms
Luxuria Avenue), Plot No-SC-
02D, Sector-150, Noida
6 Ace Infracity Developers Pvt. | 04-02-2026 190 KLD Non- Yes Beyond 31-12-2022
Ltd. (Ace Golfshire), Plot No- operational norm
SC-01/A-5, Sector-150, Noida
7 Logix Height Pvt. Ltd. (Mahagun | 04-02-2026 150 KLD Non- Yes Beyond Not
Medows), Plot No-SC-01/A-03, operational norm applied
Sector-150, Noida
8 ANTRIKSH GRAND VIEW | 09-02-2026 125 KLD Operational Yes Beyond 31-12-2029
(Promotor Consortium norm
Infrastructure Pvt. Ltd.)
(Antriksh Green View), Plot No-
SC-01/B-3, Sector-150, Noida
9 Ace Infracity Developers Pvt. | 09-02-2026 | 400 KLD Operational Yes Within 31-12-2029
Ltd. (Ace Parkway), Plot No-SC- norms
01/B-08, Sector-150, Noida
10 Landcart Builders Pvt. Ltd. (Tata | 09-02-2026 1020 Operational Yes Within 31-12-2028
Euseka Park), Plot No-SC-02/A- KLD norms
1, Sector-150, Noida
11 LOGIX BUILDERS | 17-02-2026 55.63 Operational Yes Beyond 31-07-2029
PROMOTERS PRIVATE KLD norm
LIMITED (Ace Medley Avenue),
Plot No-SC-01/A, Sector-150,
Noida

RIg & SRE 59 aRaroHRl # (Arferdr H0—02 H HH AT 06, 07)

TH0EI0UT0 HRIRT FT&! Ui T, a1 Ad! & Ty (AT H0—02 H
$HH AT 08, 11) Fal U T Aal N9 U d9ie & AgAd el (drferar
H0—02 H HH HIT 01, 02, 04, 07) UKl AT I fIg BRIATS! BY MM 9IS

Wﬁﬁﬁaﬁw ST fqeRor frad &—

URTISHT ST AW 9 T & HITE §RT SR qarell Afed
frfa fd o o Sgfa @1 fRaru
1 Fest Homes Developers Pvt. Ltd. (ATS Homecraft), Plot No-SC- 2030/C/F-179/2026, Date-09-03-2026
02/J & K, Sector-150, Noida
2 Assertive Infrastructure Pvt Ltd (ATS Prestine), Plot No-SC-01/A1, 2031/C/A-726/2026, Date-09-03-2026
Sector-150, Noida
3 Nobility Estates Pvt. Ltd. (ATS Legrandiose), Plot No-SC-01/C-A1, 2032/C/N-385/2026, Date-09-03-2026
Sector-150, Noida
4 Ace Infracity Developers Pvt. Ltd. (Ace Golfshire), Plot No-SC- 1720/C/A-708/2026, Date-09-02-2026
01/A-5, Sector-150, Noida
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5 Logix Height Pvt. Ltd. (Mahagun Medows), Plot No-SC-01/A-03, 1721/Noc-142/2026, Date-09-02-2026
Sector-150, Noida
6 ANTRIKSH GRAND VIEW (Promotor Consortium Infrastructure 2033/C/C-395/2026, Date-09-03-2026
Pvt. Ltd.) (Antriksh Green View), Plot No-SC-01/B-3, Sector-150,
Noida
7 Contend Infrastructure Pvt. Ltd. (Antriksh Golf City), Plot No-SC- 2028/Noc-458/2026, Date-09-03-2026
01/B-2, Sector-150, Noida
8 M/s Logix Builders Promoters Pvt Ltd (ACE Medley Avenue), Plot 2029/C/L-160/2026, Date-09-03-2026
No. SC-01/A, Sector-150, Noida

I drferdl # 1 URIISHT DI dre qRATT H BRI gadreil Arfed e
fpd T 7, e fdavor f1aq 8-

%0 RIS BT 9 T Ua I &I R ARG SROT qaren
Afed &1 Ry

1 Ace Infracity Developers Pvt. Ltd. (Ace Golfshire), Plot No-SC- Td—38934 /—1/ST—337 /  H109070—TeT / 2026

01/A-5, Sector-150, Noida fi® 13.03.2026
2 Logix Height Pvt. Ltd. (Mahagun Medows), Plot No-SC-01/A- TI—38866 / H1—1 / A10—2553 / HIOF0O0—TA / 2026
03, Sector-150, Noida fes1i® 11.03.2026
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BEFORE THE NATIONAL GREEN TRIBUNAL, NEW DELHI
In re: ' .

News [tem Titled Noida CEO Remove CM Order SIT. Probe in to techie

---Drowning. appearing.in the Times of India dated 20.01.2026 . _ Plaintiff /Appellants/

i Petitioner/Complainant
VERSUS ; :

L A el 1y Defendant/Respondent/
Accused:

ENOW ALL 1o whom . these present  shall  come  that = I/We

Aoy Komay ch o\uLL-egm the above named Layw oflycan
do'her‘;::;i appoint (herein after called th advocate/s) to be my/our Advocate in the above

noted case & authorize :-
Mr.Pradeep Misra, Mr. Daleep Dhyani, Advecates,
138, New Lawyers Chamber, Supreme Court of India, .
- New Delhj, Ph. :011-23070011, Mob. 9810252518, 9811070721
To act, appear and plead in the above-noted case in-this Court or in any other Court.in which
" the same may be tried or heard and also in the appellate Court including High Court subject to
" payment of fees separately for each Coutt by me/ us, . ‘ , o
“To sign, file verify and present ‘pleadings, appels cross objections or petitions for execution
review, revision; withdrawal, compromise or other petitions or affidavits or other documents
2s may be deemed necessary or proper for the prosecution of the said case in all its stages.
To file and take back documents to admit and/or deny the documents of opposite party.
- To withdraw or compromise the said case or submit to arbitration any differences or disputes
‘that may arise touching or in any manner relating to the said case,
~To take execution proceedings. . ,
To deposit, draw and. receive money, cheques, cash and grant receipts thereof and to do all
other acts and things which may be necessary to be done for the progress and in the course of

the prosecution of the said case.

To appoint-and instruct any other Legal Practitioner, authorizing him to exercise the power
and authority hereby conferred upon the Advocate whenever he may think it to do so and to
sign the Power of Attorney on my/our behalf, ' : '

AND VWe the undersigned do hereby agree to ratify and-confirm all acts done by the
Advocate or his substitute in the matter as my/our own acts; as if done by me/iss to all intents
and purposes. - .

AND I/We undertake that I / we or my /our duly authorized agent would appear in the Court
on all hearings and will inform the Advocates for appearance when'the case is called.

AND I'/we undersigned do hereby agree not to hold the advocate or his substitute responsible
for the result of the said case: The adjournment costs- whenever ordered by the Court shall be
- of the Advocate which he shall receive and retain himself, B

AND T/we the undersigned do hereby agree that in the event of the whole or part of the fee
agreed by me/us to be paid to the Advocate remaining unpaid he shall be entitled to withdraw
- from the prosecution of the said case until the same is paid up. The fee settled is only for the
above case and above Court. I/We hereby agree that once the fee is paid. Twe will not be
entitled for the refund of the same in any case whatsoever. If the case lasts for more than three
years, the advocate shall be entitled for additional fee equivalent to half of the agreed fee for

every addition three years or part thereof.

IN WITNESS WHEREOT I/We do hereunto set my /our hf;md to these presents the contents
of which have been understood by me/us on this . dayof 4

(bject to the terms of fees.

{ .

/ : ' : S

: U : @ﬂh/

(PRADEEP MISRAYDALEEP DHY AND ‘ Client

Advocate : Anuj Kumar Chaubey
Law Officer-1

U.P. Pollution Control Board

Lucknow

2607299
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